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~ Date of order:.9.7.2002
2001 (OA No.198/2000) | ’

o late Shri Ranna r/o Vill. Patholi House,

.Teh. and Distt. Agra last employed on the post

Kota.
.. Applicant
’ Versus |
1. Sh. R.C.Sharma, biviéidnal Railway Manager
. (Estk.)( Western Railwéy,:Kota Division, Kota.
_i : ' .. Respondentjcﬁntemner.
Mr. Shiv &umar - counsel for the appiicant »
Mr. U.D.Sharma - counsei'fqr the respoﬁdeﬁt—contgmner
- CORAM: ' -
| HON'BLE MR. H.O.GUPTA, ﬂEMBER.(ADMINISTRATIVE)
HON'BLE MR.-M.L.CHAUHAN, MEMEER (JUDICIAL)
O'R»D‘E‘R-(ORAL) | |
! This Contempt ‘Petition- has Dbeen fiied for
wilfulldisbbedignce.of thglorder dated 11;5.2000 of this.
Tribunalipassed in'OA.Nq.'l98/2OTOO° ngiée was issued to

" the respondent-contemner.. The learned coﬁnsel for the

" complied the order ‘¢of the

and he dces not want to proceed further in the

Ve

has complied the order of this Tribunal, 8%
7 the flearned counsel for thg_ appliceant, -thie
lEetiticn ‘is' dismissed without.‘any order asl tec
ticee is‘discharged. |

\ . : . | ‘ ‘> ) | |
' . (HTO.GUPTA)

Member (Administrative)

submitﬁed that after issue ' of the notice, the

In view of the fact that the réSpondehtF‘



